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COMPOSITION OF THE PUBLIC ACCOUNTS COMMITTEE 
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1 Shn Sumit Kumar Secretary 

2 Shur Kuldip Smgh, Joint Secretary 

. * Tendered resignation from the Membership and Chairpersenship of the Commuttee 
which was accepted by the Hon ble Speaker with effect from 11th October 2006 

** Nomunated as a Member and Chairperson एव the Commmttee with effect from 
13th October 2006
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INTRODUCTION 

1 I the Chairperson of the Public Accounts Committee having been 
authonsed by फिट Commuttee 1 this behalf present this Fifty Nmth Report on the 
Appropnation Accounts/Finance Accounts of फिट Haryana Government fo- the year 
20042005 

2 The Commuttee for फिट year 2006 2007 was nominated on 24th April 2006 
by the Hon ble Speaker m pursuance of motion moved and passed by the Haryana 
Vidhan Sabha m 1its sitting held on 17th March, 2006 authonzing him to nommate the 
Members of the Commuttee on Public Accounts लि the year 20062007 

3 The Appropnation Accounts/Finance Accounts for the year 2004 2005 
were laid on the Table of the Touse on 14th December 2005 These accounts have 
disclosed excess over voted grants and charged appropnations 85 detailed पा the report 
The Comumttee i 1ts meelng held on 13 02 2007 considered the 1easons लि excess and 
surrenders furmshed by फिट concerned departments and evidence tendered by them 

4 Abnefrecord of the proceedmgs of the meeting of the Comnuttee has been 
Lept ता the Haryana Vidhan Sabha Secretariat 

CHANDIGARH PARSANNI DEV] 
The 20th February 2007 Chairperson



EXCESS OVER VOTED GRANTS/CHARGED APPROPRIATIONS FOR 
THE YEAR 2004-2005 

Excess over granis/appropriations 2004-2005 

) 

- 213 The excess of Rs 128 15 crore mvolving three grants under revenue account and - Rs 98 65 crore under capital account पाए respect of three grants/appropriations required 
regulansation under Article 205 of the Constrtution Details are given below 

S\%—-*“_fir Number and name of Total Grants/ Actual Excess 
No grants/appropriations appropriations ex_______%fi_fi‘pendlture 

- Revenue (Voted) (In Rupees) 

b 1 6-Fmance 9023722 000 9267118000 243396 000 
2 8 Bulding and Roads 2144733000 2806664000 661931 000 

. 3 15-Imgation 16701200000 17077366000 376166000 

1otal 27,86 96,55,000 29,15,11 ,48,000 
1,28“*‘_*_*_“_,14,93,000 

Capital (Vated) 

4 4-Revenue 150000 000 39 82 68 000 24 82 68 000 
' 5  10-Medical and Public 2280970000 2530245000 24 92 75 000 
! Health 

6 15-Imgaton 4029910 000 4518841000 488931 000 

T‘_——H—_‘-—*—_‘—otal 
6.____*_—___**_“_,46,08,80,000 7,44,73 54,000 98,64,74,000 
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Observations/Recommendations of the Commuttee 

After gomng through the Finance Accounts and Appropriation Accounts of the 
Haryana Government for फिट year 2004 2005 85 shown प्रा the para of the Comptroller and 

Auditor General Report and also after hearing the departmental representatives the 
Comruttee noted with concern that cases of excess expenditure over the grants/ 
appropriations contmued to occur despite the Commuttee s observations tume and again 
that the expenditure should be hnuted to the grants/appropniations The main reasons for 
the excess expendrture over the various grants were attributed mainly to receipt of more 
cases of superannuation and retrement allowances commuted value of pension/farmly 

pension than anticipated travelling allowance to study the expenditure incurred on 
fisheries area as desired by Government of India flood protection and disaster 

preparedness and different schemes sponsored by Government of India and to achieve- 
the targets fixed by फिट Power Utilities and including of prorata charges of establishment 

during the year 2004 2005 

Durning the course of oral exarmnation the Commuttee observed that departments 
namely Fmance PWD (B&R) Revenue Medical and Public Health and Irmigation have 
erther withdrawn the fiunds m excess of budgetary provisions or have not reconciled their 
expendrture figures with Accountant General (A&E) Haryana The main reasons of excess 

expenditure appeaning durimg this year were lack of proper budgetary control at the level 
of Treasury Officers and non reconciliation of expenditure figures by Departments with 

Accountene General (A&E) Haryana In case of Medical and Public Health department 

the Fmancial Commussioner & Principal Secretary to Government Haryana Finance 

Departent assured the Commuttee that action will be taken to fix up the responsibility of 
the officers for not downg the reconciliation पा proper manner and a compliance report wall 
be sent within a period of 15 days The Commuttee desired that all the departments should 
properly reconcile पिला expenditure figures immediately at the end of financial year 

The Commuitee 15 of the view that departments are 8150 not following the 
comprehensive instructions of फिट kinance Department to get the excess expenditure 

regulanzed through supplementary demands or reappropriations etc 

The Commuttee further recormmends that strict compliance एव the mstructions as 

1ssued by the Finance Department from time to time be made m future giving utmost 

mmportance 0 the matter by the departments of the Government 

To have certain close co ordinatton with Fmance Department the Commuttee 

recommends that proper momtormg methods should be adopted at hugher levels 

42296—H VS —H GP Chd 
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